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mote exports, improve productivity, encourage
ancillary industries, generateemploymem;nr-
ticularty in the rural areas.

Kaiga Atomic Power Plant

7738.SHRI PUSHPA DEVI SINGH: Will
the PRIME MINISTER be pleasedto state:

(a) whetherthe cost of Kaiga Atomic Power
lant has increased sharply;

{b)ifso,thereasontherefor; and

(c) the latest revised cost of this Power
Plant-vis-a-visits originat ~¢ <t

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a)to (c). The
onginal cost estimate of Kaiga Atomic Power
Project 1&2 (2x220MWe)was Rs. 730.72crores
as sanctioned in June 1987 and the present
anticipated cost estimate is about Rs. 1600
crores excluding the interest duringconstruc-
tion.. The major reasons for the increase in
projectcostinclude escalation dunngconstruc-
tion, increaseinthe scope of work dueto design
improvements and safety requirements, in-
crease intaxes and duties. foreign exchange
rate variations and eftect ot devaluation.

Write Petitionsin Allahabad High Court

7739. SHRIUDAYSINGRAO GAIKWAD:
Willthe PRIME MINISTER be pleasedto state:

(a)the number of Writ Petitions pending in
the Allahabad High CourtasonMarch 31, 1993;

(b) the number of Writ Petitions which are
morethan 10years old;

(c)the number of vacancies of Judges in
the said High CourtasonMarch 31. 1993 and

(d) the efforts being made to fill-up the
vacancies and for quick disposal of cases,
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pamcularfy Writ Petitions?

THEMINISTER OF STATE IN THE MiIN-
ISTRY OF LAW, JUSTICE AND COMPANY
AFFAIRS: (SHRIH.R. BHARDWAJ): (a) and
(b). Theinformation as on 31st December, 1991,
whichis readily available is as follows:-

(c) As on 31st March, 1993, 5 posts of
permanent Judges werevacantinthe Allahabad
High Court.

(d) The process of consultationamongthe
concerned constitutional authorities is on for
filingur thvacancies of Judges in the Allahabad
High Court. The varinus recommendations made
by the Arrears Committee which examinedthe
problem of arrearsin Courts, covering various
aspects, for expeditious disposal of cases in-
cluding Writ Petitions in the High Courts have
beencommendedto all the concerned Central
Ministries, State Governments/High Courts in-
cluding Allahatad High Court for necessary
follow-up action.

Forecast of Monsoon

7740.DR.LAL BAHADUR RAWAL: Will
the PRIMEMINISTER be pleasedtorefertothe
reply givenonApril21, 1993to Unstarred Ques-
tionNo. 6336 regardingforecastofMonsoonand
to state in detail each of the sixteenregionai,
global. ocean, atmospheric parameters usedin
th Power Regression Model to forecast total
quantum of monsoon raintall?>

THEMINISTEROF STATE INTHE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENTOF OCEANDEVELOPMENT)
ANDTHEMINISTEROF STATE INTHE MIN-
ISTRY OF PARLIAMENTARY AFFAIRS (SHR!
RANGARAJAN KUMARAMANGALAM): The
modet for forecast of Southwest monsoonrain-
fall used by the India Meteorological Depart-
ment utilises a set of 16 regional and global
parameters relatedto Indian mensoon. These
are:





